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Government Business

. Discussion on the present international situation and the policy of the

Government of India in relation thereto

. The Wakf (Amendment) Bill,
(Further consideration and passing)

(2]

3. The Slum Areas (Improvement and Clearance) Amendment Bill, 1064.

4. The State Bank of [ndia (Amendment) Bill,
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Time allotted

7.00 hrs.

1904, as pas,s -d by the Lok Sabha

1 hr.—5 mits.
(in addition to
the time al-
ready taken.)

1 hr, 30 mts

19064 I hir. 3® mus,

Privare Members® resolutions

t. Resolution
Reddy (Further discussion) .

2. Resolution regarding export of groundnut oil ete. by Shri J. H. Joshi

3. Resolution regarding nationalisation  of
Shri Niren Ghosh .

STATEMENT BY THE MINISTER OF
DEFENCE RE. HISVISITS TO THE
US.A. AND THE USSR

THE MINISTER ofF DEFENCE (SHRI Y. B.
CHAVAN): Madam Deputy Chairman; this
statement is a brief report for the information
of Parliament on my visits to the United States
of America in May, 1964 and the U.S.S.R.
during August/ September, 1964.

The object of my visit to the United States
of America was to secure material and
financial assistance for the implementation of
India's five-year Defence Plan covering the
period April 1964 to March 1969 to which I
had made a reference during the debate on the
demands for grants of the Defence Ministry in
March 1964. There was also a long standing
invitation from Hon'ble Robert S. McNamara,
the United States Defence Secretary, to visit
the United States to discuss problems of
mutual interest.

the import-export trade by

regarding Agricultural (/.)-opcrauvcs by Shri Sri Rama

1 hr. 30 mis.
(in addition to
the ume

already taken.)

1 hr, 20 mts,

3 hrs. 30 mis.

I also received, later, an invitation from
Marshal Melinovsky, Defence Minister of
U.S.S.R. T took this opportunity to discuss
with the Soviet Government various matters
connected with the implementation of our
Defence Plan.

The task of re-equipping and modernising
our Armed Forces is a stupendous one. In
order to ensure systematic development of our
defence potential in the light of the threat
facing the -country, earlier this year we
prepared a five-year Defence Plan. Briefly
the Plan envisages:

(a) the maintenance of a well equipped
army with a strength of 825,000 men.

(b) maintenance of a 45-
squadron Air Force including programmes
of re-equipment and replacement of the
older aircraft like Vampire, Toofani and
Mystere by more modern aircraft and im-
provement of the air defence radar and
communication facilities;



(c) a  phased, programme  for
replacement of over-age ships of
the Navy;

(d) improvement of road com
munications in the border areas;

(e) strengthening the defence
production 'base to eventually meet
the  requirements of arms  and
ammunition of our armed forces;
and

(' improving: the (organisational
arrangements in the fields! of provisioning
and procurement, storage, training, etc. to
ensure mowt economical utilisation of

funds allotted for Defence.

The above programmes of modernisation of
the Defence forces and improvement of
facilities for logistic support of the Armed
Forces would call for additional outlays on
defence. The increase, in terms of internal
resources, will be of the order of about 10 to
12 per cent ever the current level of defence
expenditure. But the total requirements of
foreign exchange for the Defence Plan has
been assessed at about three times the normal
allocations which can be made to Defence
from our own export earnings. The major
constraint, therefore, which would affect the
implementation of the Defence Plan is the
availability of foreign exchange, in time, to
meet the import requirements of the various
constituents of the Plan. As the economic
development plans also require heavy invest-
ments of foreign exchange, in order to ensure
that the progress of India's economic
development is not affected, it is necessary to
secure assistance from friendly foreign
countries for the implementation of the
Defence Plan.

I reached Washington on 18th May, 1964
and had discussions with the U.S. Secretary of]
Defence Hon'ble Report S. McNamara and
other officials of the Administration. [ also
had discussions with Secretary of State Mr.
Dean Rusk and Mr. Averell Har-riman. i had
the opportunity to meet
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important members of the U.S. Senate and the
House of Representatives.

The discussions held with the U.S.
Government were very friendly and disclosed
large areas of agreement in respect of our
assessment of the Chinese threat and the
measures required to meet it. There is consider-
able understanding in the U.S. Administration
of the special problems we are faced with and a
desire . to assist in building up the defence
potential without adversely affecting our
economic development plans. As a result of
these discussions the U.S. Government have
agreed to provide to the Government of India
the following assistance:

(i) Immediate credit of $10 million for
the purchase of defence articles and
sendees. The main items to be financed
from this credit relate to replacement and
modernisation of plant and equipment in
Ordnance Factories;

(i) The military grant assistance will be
continued by the U.S. Government during
their fiscal year 1965 (July 1964 to June
1965) at the same level as during the fiscal
year 1964. This assistance includes such
items as continued support for Indian
mountain divisions, air defence
communication  equipment,  transport
aircraft support and road building
equipment for the Border Roads
Organisation. As this assistance would be in
kind, it is not possible to assess its value
financially.

(i) In addition, further credit to the
extent of $50 million, during fiscal year
1965, would be available. Among other
things, the Artillery Shell Plant to be set up
at Amba-jhari will be financed from this
credit.

Successful implementation of the Defence
Plan would require continued assistance from
U.S.A. at the current levels in respect of both
grant assistance and credit assistance. The
U.S. authorities have agreed that
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[Shri Y. B. Chavan] periodical
discussions should be held between our
two countries to determine further
U.S. assistance in relation to India's
defence effort

I also discussed the question of supply
of high-performance fighter aircraft for the
Indian Air Force, the need for which was
established in the Exercise SHIKSHA held
last year. The U.S. authorities, while
discussing supply of such aircraft under the
Military Assistance Programme, pointed
out that as we had already plans for
introducing in the I. A. F. MIGS and the
HEF. 24, the question of introducing another
type of supersonic aircraft may have to he
studied further.

In the circumstances, no final decision
was taken. The U.S. authorities offerefl to
send a team 'of experts to determine
whether they could he of assistance in the
further development of this aircraft and in
its production. The team has since visited
India and has submitted a report which is
under examination.

On the question of supply of Naval
vessels for replacing the over-age ships in
our fleet, it was agreed that our
requirements in this field should first be
discussed with the British Government.

Apart from the grant assistance and
credit assistance  which the U.S
Government have agreed to provide during
the fiscal year 1965 and which they are
willing to consider for the subsequent
years, | attach considerable importance to
the fact that the need for strengthening the
Defence Production Base in India has beer
fully recognised by the U.S. authorities and
a substantial portion of the credits already
offered will be utilised for modernisation
of the Indian Ordnance Factories and for
setting up the Artillery Shell Plant at
Ambajhari.

During my stay I visited a number of
Defence installations and  training
establishments in the U.S.
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On hearing of the sudden passing away of
Jawaharlalji I cut short my visit in the
United States and returned to India on
28th May, 1964. A meeting, with
President Johnson scheduled for 28th
May 1964 could not take place.

As hon. Members are aware, we-
had concluded an agreement in: August
1962 with the Soviet Union for
establishing production of MIG-21
fighter aircraft. While we have
proceeded with civil works and
preparation of project reports, it was
found that there were several important
fields not covered by the original
agreement in which without additional
Soviet assistance it would not be
possible to establish early production of
the aircraft. It was also our intention to
explore  possibilities of  securing
assistance in respect of certain other
equipments included in the Plan.

I reached Moscow on 28th August,
1964. 1 had discussions with Defence
Minister Marshal Malinovsky and senior
members of the State Committee for
Foreign Economic Relations. I had also
discussions  with ~ Chairman  Mr.
Krushchev.

These discussions were most cordial.
The Soviet Government fully appre-
ciated our policy of non-alignment. They
recognised our need for the
strengthening of our defence potential
and also our economic difficulties. It
was explained that we attached con-
siderable importance to the early
establishment of the MIG complex of
factories and production of MIG aircraft
and  associated  equipment.  Our
requirement for supply of a certin
number of MIG-21 aircraft to meet the
needs of the Air Force until the
production of the aircraft starts in the
country and the requirement for light
tanks was also discussed. As a result
following agreements have been
concluded with the Soviet Gov-
ernment:—

J (i) As an extension of the agree-
|  ment concluded in August,
1962.1  the Soviet Government have
noYv-
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agreed to provide plant and
machinery, jigs and tools etc.,  of
Soviet manufacture to facilitate the
carly establishment of lhe MIG
complex  of factories. = They have
also  agreed that  Soviet technical
teams will be more closely asso-
ciated in the  preparation of
detailed working projects and pro-
duction  schedules.  Arrangements
for the supply of major assemblies, sub-
assemblies, and raw material from
the Soviet Union for the production of
initial batches of MIG-21 aircraft
have also been finalised.

(i) Agreement has been concluded
for the purchase of a certain number of
MIG-21 aircraft and associated
equipment. The supplies under the
August, 1962 agreement and the
present agreement would enable us to
re-equip three of our fighter squadrons
with MIG-21 aircraft.

(iii) Soviet Government have also
agreed to the supply of a certain
number of light tanks and associated
equipment.

The above purchases will be paid for
in rupees which can be used by j the
Soviet Government for purchases j of
goods and articles in India according to
existing arrangements.

A contract has also been concluded
with the Soviet export organisation for
the supply of 20 Mi-4 helicopters.

The Soviet authorities provided
facilities to me and to the Naval Officers
who accompanied me io see the
performance of the Naval .craft including
submarine which they are in a position to
supply to Indis. The technical details
made available during this visit are under
study. It may take some time before a
decision is reached in the matter as, apart
from technical evaluation, the financial
feasibility of making additional purchases
would require review.
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I had planned to spend a few days in
the U. K. at the invitation of the British
Government on my return journey from
the United States. | could not do so. If
convenient to the British Government I
hope to visit the United Kingdom some
time in November-December, 1964.

As I have mentioned earlier I intended
to discuss with the British Government
particularly our requirement for
destroyers. As hon. Members are aware,
the Indian Navy is at present equipped
with  British-built ships.  Several of our
destroyers are over-age and are due for
replacement. We are intending that some of
the ships required for such  replacement
should be built in this country itself and
we have been exploring ways and
means of securing the necessary financial
assistance and foreign  collaboration. I
am happy to be able to say that the British
Government have agreed to provide
financial assistance towards the
reconstruction of the Mazagaon Docks
in Bombay and the subsequent construction
there of three Leander-class frigates. We
have accepted this offer in  principle
and negotiations for a loan agreement, as
also for a collaboration agreement
with Vickers Limited are progressing.

I wish to conclude my statement by
restating certain basic facts  underlying
our Defence Plan and the programme to
secure foreign assistance. Our policy in
meeting requirements of our Defence is
necessarily guided by our Foreign policy of
non-alignment which will .continue to
govern  our actions in the field of defence
procurement. In both the U.S. and the
U.S.S.R. there was a complete recognition
of this policy. Our Defence Plan
identifies the requirements of the Defence
forces to enable them to discharge the task
assigned to them. These carefully
worked out requirements guide us in
seeking assistance from friendly sources
where it  is available. Apart from the
U.s. the U.S.SR and the UK. other
countries such as  Australia, Canada,
Yugoslavia have come to our help in our
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tim, of need. I would like to emphasise that
we have not the slightest intention of
playing military assistance from one
country against military assistance from
another. It was heartening for me to find
that in both the great countries that I
visited, there was fully appreciation of our
point of view and desire to assist.

SHRI A. B. VAJPAYEE (Uttai Pradesh):
Madam Deputy Chairman, I should like to
have two clarifications. Is it a fact that the
equipment which has been promised for
our mountain divisions has not been re-
ceived in lull so far and may I know
whether this question was referred to in his
talks at Washington?

SHRI Y. B. CHAVAN: Well, Madam,
the supply of the mountain division
equipment is a continuous process. 1
cannot say that it has been fully received,
but it is in the process °i being received.
Certainly, this was one of the points that
we discussed there.

SHRI A. B. VAJPAYEE: The attention of
the hon. Minister must have been drawn to
reports going round the country that Soviet
Russia has offered a MIG squadron and
some submarines to strengthen our
defences against China. Would he like to
comment on this report?

SHrRI Y. B. CHAVAN: Well, my
comments are included in the statement
that I have made just now, Besides the
statement I do not want to add anything. It
is specific and clear.

SHrI C. D. PANDE (Uttai Pradesh):
May [ know from the hon, Defence
Minister whether it is the latest version of
MIG, because MIG-21 has been in the field
for the lasl five or six years? There must
have been continuous researches going- on
and there will be a version which might
come up this year or the next year. May 1
know whether that version would be
adopted here so that
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I we can be abreast of most modern !
aircraft?

SHR1' Y. B. CHAVAN: I must say that
the improvements they have introduced
in MJ.G-21 are included in the plan of
production. Even the new MIGs that are
being supplied to us will have the
improvements.
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THE DEPUTY CHAIRMAN: I think
the Minister has made it clear.

SHRI Y. B. CHAVAN: No conditions
attached; no strings attached.

Surt  BHUPESH GUPTA (West
Bengal); It appears that when he dealt
with the question of the Soviet Union, he
noted there was appreciation of the
policy of* non-alignment in the
U.S.S.R., and when he came to the
U.S.A., there was no such mention.

SHRI A. B. VAIJPAYEE: There was.

SHR1 BHUPESH GUPTA: No. Please
let him answer. If he says, it is all right, I
will be satisfied. Do I understand that in
the joint communique or whatever it was
issued after the visit and so on or at that

t[ ] Hindi transliteration.
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time in both countries mention was made
of the appreciation by these countries
concerned of the policy of non-alignment?

SHrI Y. B. CHAVAN: Well, no
communique as such was issued after my
discussion there because the conditions
under which I left America were quite
different and are quite well known. As I
said, there was recognition and
appreciation of the conditions of the Indian
policy even in the U.S.A. There was
understanding of it.
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Surr B. T. KULKARNI (Maha-
rashtra): I would like to know this. Apart
from the traditionally helpful countries
like the U.S.S.R., the U.K., the U.S.A.,
etc, it was reported in the papers that
Britain had also offered our country to
build frigates for us and we had not
given a complete, responsive answer.
Is that true?

SHR1'Y. B. CHAVAN: I have made a
very clear reference to it that they have
made an offer. I have been able to make
an announcement of it and make a
reference to it for the first time that they
have made an offer and we have been
able to accept it in principle. Further
detailed negotiations will have to be
carried on on this.

PAPER LAID ON THE TABLE

SUMMARY OF THE REPORT OF THE GOV-
ERNOR OF KERALA TO THE PRESIDENT

THE DEPUTY MINISTER IN THE
MINISTRY oF HOME AFFAIRS (SHRI
L. N. MisHRA): Madam, I beg to lay on
the Table a copy of the summary of the
Report of the Governor of Kerala dated
the 8th September, 1954, to the
President. [Placed in Library. See No.
LT-3198|64.]

MOTION RE FOOD
SITUATION— continued.

SHrRI C. M. POONACHA (Mysore):
Madam Deputy Chairman, coming as |
do at this stage of the discussions on the
food problem after several speakers who
have with great thoroughness dealt with
the various aspects of the food position
as well as the agricultural production
programmes, | am afraid, I cannot help a
.certain amount of repetition. The Food
Minister's assessment of the situation as
regards the present food position in the
country and his various solutions, both
short term and long term, should merit all
the support from every corner of this
House



